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Through Speed Post
IN THE HIGH COURT OF DELHI AT NEW DELHI

F.No.658/Comp./DHC/No._ 19 39
Dated: 09 ! 03

" From,

The Registrar General
Delhi High Court

New Delhi
To,
Sub: Quotation for Ten (10} nos. of Dell Optiplex 9030 Touc.h-All-in-One Desktop or its
uperaded model with Core i5 Processor, 8 GB RAM, 1 TB HDD (72006 rpm), DVD
RW Drive and other standard configuration. o
Sir,

This court intends to purchase Ten (10) nos. of Dell Optiplex 9030 Touch All-in-One
Desktops or its upgraded model with Core i5 Processor, 8GB RAM, 1TB HDD (7200 rpm), DVD
RW and other standard configuration with five years on-site warranty for the Chambers of Hon’ble
Judges.

You are requested to submit quotation for the same thereof in a sealed envelope to the
Computer/Stationery Branch, Ground Floor, LCB-III, Delhi High Court on or before 29.03.2016,
clearly mentioning the technical details of the product being offered and warranty period. The
validity of rates should not be less than six months.

The envelope should be addressed in the name of “The Registrar General, Delhi High Court,
New Delhi” and the subject of this letter be superscribed on the envelope.

The quotation received after due date shall be summarily rejected.

This Court reserves the right to modify/amend the quotation letter/terms and conditions at a
later stage. This Court reserves the right to place the Order fully/partly to different firms/vendors.

s Ply,
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(Rajeev Chaugan)
Assistant Registrar (Comp.)

for Registrar General
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1. System Analyst, Delhi High Court

(Ajail Kumar Rana)
Administrative Officer (Judl.)
(Comp./Sty.)




